
12197 Written Answers JUNE 21, 1962 Written Answers 121!)8: 

age script called "Manavi", based on 
the numeral pattern and evolvoo by 
()ne Shri Motilal Gurtu; 

(b) whether Government have re-
ferred the script and the language to 
~xperts; 

(c) if so, the opinions of the ex-
perts, and 

(d) if not, reasons therefor? 

The Minister Of Education (Dr. K. 
L. Shrimali): (a) to (d). A statement 
is laid or. the Table. 

STATEMENT 

(a) & (b) Yes, Sir. 

(c) The "Manavi" languag~ script 
was examined by linguistic ex~crts in 
the l'tlinistry of Educai )'1 in consulta· 
tion with Shri Motilal Gurtu himself 
as far back as August, 1959. In their 
opinion it could never be applied t() 
the speakers of the whole world. 

(u) Dues not aris~ 

Production Of Milk in Military Farms 

3109. Shr! U. M. Trivedi: Will the 
Mimster of Defence be pleased to 
atate: 

(a) th., total quantity of milk pro-
duced in military farms during 
1961-62; 

(b) how it was disposed of; and 

(c) the net profit earned? 

The Minister of State in the Mlnh-
try of Defence (Shri Raghuramaiah): 
(a) to (c). Audited figures regarding 
the production of milk in Military 
Farms, the profit earned, etc. during 
the year 1961-62 are not yet avail-
able. It has been estimated that a 
quantity about 126 lakhs litres of milk 
was produced in Military Farms dur-
~g the year. This milk was mainly 
l~sued to troops as part of their ra-
tIOns and a small portion of it issued 
on paymE'nt. A portion of the milk 
was also fed to calves in the Mili-
~ry Farms and the balance converted 
mto cream and butter and then dis-
POsed of. The profit made during the 

year has been assessed at about Rs. 
15 lakhs. 

Unauthorised Constructions in Delhi 

3710. Shri Rameshwar Tantla: Will 
the Minister of Home Aftairs be 
pleased to state: 

(a) the provisions made by the 
Building Committee of Delhi Munici-
pal Corporation regarding the un-
authorised constructions; 

(b) whether it is a fact that the 
recent demolition order has been kept 
in abeyance for some time; and 

(c) if so, the steps proposed for 
checking unauthorised constructions 
in future? 

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a) 
(b) & (c). The entire matter is under 
the consideration of the appropriate 
authorities under the Delhi Municipal 
Corporation Act, 1957. 

Purchase of New Trucks by Tripura 
Town out-Agency 

3711. Shri Sarkar Murmu: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether any licence has been 
given to Tripura Town Out-agency 
Agartala, for thE' purchase of new 
'Tata Mercedes Benz' trucks at fair 
price and. when such licence was 
given; 

(b) if so, the number of trucks for 
which licenses were given and the 
number of them which were actually 
purchased; and 

(e) whether the agency has sold 
any of these trucks in the mean-
time? 

The Minister of State in the Minis-
try of Home Affairs (Shrl Datar): (a) 
& (b). No licence is required for the 
purchase Of Tata Mercedes Benz 
'l)rucks and their purchase is open to 
all. 

(c) The Tripu,ra Out-agency were 
recommended by the Administration 
tor the supply of some Tata Merce-
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des Benz Trucks. A complaint has 
recently been made that some of the 
trucks so supplied, have been sold by 
the said agency. 

Grant ror Uplift Of Tribals in West 
Bengal 

3712. Shr; Sarkar Murmu: Will the 
Minister (If Home Affairs be pleased 
to state: 

(a) whether any amount was grant-
ed to Government of West Bengal for 
the uplift of the tribal people in 
1961-62; 

(b) if so, the amount granted; and 

(c) the major items for which the 
sum was allocated? 

The Deputy MinIster in the Ministry 
of Home Affairs (Shrlmatl Chandra-
5ckhar): (a) Yes, Sir. Grants were 
given in respect of schemes for Sche-
duled Tribes. 

(b) Rs. 7.75 lakhs in the Centrally 
sponsored programme and Rs. 14'60 
lakhs in respect of State Plan sche-
mes. 

(c) I. Education 

0) Payment of tuition fees, book 
grants, stipends and boarding 
grants. 

(ii) Constmction of hostels and 
primary Schools. 

II. Economic Uplift. 

(i) Ag:iculture 

(ii) Ar.imal Husbandry 

(iii) Co-operation 

(iV) Commerce and Industry. 

m. Health, Housing & other schemes 
(i) Medical & Public Health 

(ii) Irrigation 

(iii) Roads 

(iv) Forests 

(v) Institute for Research Plan-
ning, Evaluation & Cultural 
Development. 

(vi) Social Workers' Training In-
stitute. 

Deaths by Electrocution in Durgapur 
Steel Plant 

3714. Shri DiBen Bhattacharya: Will 
the Minister of Steel aDd Heavy In-
dustries be pleased to state: 

(a) whether it is a fact that on the 
24th May, 1962 a worker died by elec-
trucution at Durgapur project; 

(b) whcther it is a fact that within 
the last three months at the same 
project, a number of workers died by 
electorcution; and 

(c) if so, the details thereof? 

The Minister of Ste_cl and HeavY 
Industries (Shri C. Subramaniam) : 
(a) and (b): No, Sir. 

(c) Question does not arise. 
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